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(a) whether the Governme4 of O r i a  
has sought the approval of the Union Gov- 
ernment to form an intematianal team of 

,bxperts to study the aado  developed in the 
Hirakund Dam over river Mahanadi in 
Sambalpur district of Oriisa; and ' 

@) if so, the details thereof and the 
readion of the Union Governmerd thereto? 

THE MINISTER OF WATER RE- 
SOURCES (SHRI VIDYACHARAN 
SHUKLA): (a) and (b). Yes, Sir. A proposal 
for the formation of an International Team of 
Experts to study the aacks'devel~~ed in the 
Hirakund Dam over river Mahanadi in 
Sambalpur district of Orissa was received 
from Government of Orissa in November, 
1990. The Government of Orissa has been 
requested to reconsider its proposal as 
Hiiakund Dam Cracks Review Panel com- 
prising of Indian Experts has already been 

h s t i t u t e d  by them in August. 190. Gov- 
ernment of Orissa has not communicated its 
decision. 

L.,s j 
Blackmarketing and Hoarding of 

5857. SHRIRABI RAY: Will the Minister 
of AGRIC- pleased to state: 

(a) whether farmers at present are 
affeded by hoarding and blackmarketing of 
fertilizers; 

@) if so, the details thereof; and 

(c) the steps the Government have taken 
to ensure adequate supply of fertilizers to 
farmers ad fair price? 

THE MINISTER OF STATE tN THE  INI IS TRY OF AGRICULTURE (SHRI 
MUUAPPALLY RAMACHANDRAN): (a) to 
(c). In pursuance of the B-et announce- 
ment, tertiliser prices were revised w.e.f. 
25th July, 1991. The ensure thal the benefk 

of the increased price was not cornered by 
traders, the Government announced that 
stocks held by retail dealers prior to the price 
revisbn Notification, would be sold at the 
pre-revised prices. This led to some corn- 
plaints about hoarding and black marketing, 
especially from Andhra Pradesh. 

The Government of India' issued in- 
structions to the State Governments/U.Ts to 
ensure the identification of retail stocks, and 
their sale at pre-revised prices. Subsequently, 
by its Notification date 14th August, 1991 
further revising the fertiliser prices, the 
Government also instructed that stocks held 
by retailers or wholesalers other than manu- 
facturers or pool handling agents, and ac- 
quired at pre-25th July, 1991 prices, shall be 
sold by at the pre-25th July, 1991 prices. The 
Government of India again issued detailed 
instructions to the State GovernmentsAJ.Ts 
to ensure the supply of thesefertilisers to the 
farmers at the correct prices. 
-24 7 
mid< Customer Servlce Centres of 

M M L  In Delhl - - 
5858. SHRI PRATAPRAO B. 

BHONSLE: will the ~inister of COM~U-" - 
NCATIONS be pleased to state: 

(a) whether M.T.N.L. has set up some 
Quick/Computerised Customer Service 
Centres in Delhi; 

(b) if so, the details thereof; 

(c) the timings of these centres to deal 
with grievances of subscribers; 

(d) whether the Government propose to 
set up such centres in Maharashtra; and 

(e) if so, the details thereof and if not, the 
reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
RAlESH PILOT): (a) and (b). Yes, Sir.' 18 
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Q u i i  Service Centres and 9 computerised 
customer Sewice Centres are functbning in 
Delhi. Details of their bcatians is given in 
Annexure the attached Statement4 

(cr The timings of the Quid Service 
Centres is from 9.30 AM. to 5.00 P.M. 
(Monday-Salurday) except 2nd Satwday and 
that of Computerised Customer Service 
Centres is from 10.00 AM. to 4.00 P.M. 

(Monday-Friiay) on all working days. The 
sewice provided by these centres are given 
in the a t teed  Statement-ll. 

(d) and (e). Yes. Sir. At present 34 
Quidt Customer Service Centres are func- 
tioning in Bombay and 8 Quick Sewice Centre 
in the remaining part of Maharashtra. Also 2 
computerised customer senrice centres are 
functioning at Pune and Ahmednagar. 



I. Q
uc

ik 
C

us
to

m
er

 S
er

vic
e 

C
en

tre
s 

in
 D

el
hi

 
Z
 

Ex
ch

an
ae

s 
co

ve
re

d 
Lo

ca
tio

ns
 

b
 

Ja
np

at
h 

an
d 

K
iiw

ai
 B

ha
w

an
 g

ro
up

 of
 e

xc
ha

ng
es

 
C

on
na

ug
ht

 P
la

ce
 (u

nd
er

 s
hi

ft 
to

 M
oh

an
 S

in
gh

 P
al

ac
e)

 

Se
na

 B
ha

va
n,

 R
aj

pa
th

 e
xc

ha
ng

es
 

Sh
as

tri
 B

ha
va

n 

Jo
rb

ag
h 

an
d 

Lo
dh

i R
oa

d 
D

ef
en

ce
 C

ol
on

y 
un

de
r b

rid
ge

 

D
el

hi
 G

at
e 

D
el

hi
 G

at
e 

ex
ch

an
ge

 a
t A

sa
f A

li 
R

oa
d 

La
xm

i N
ag

ar
 

La
xm

i N
ag

ar
 e

xc
ha

ng
e 

Sh
ah

da
ra

 
Sh

ah
ad

ar
a 

Ex
ch

an
ge

 

ld
ga

h 
gr

ou
p 

of 
ex

ch
an

ge
s 

ld
ga

h 
ex

ch
an

ge
s 

Al
l e

xc
ha

ng
es

 o
f T

iz 
H

az
ar

l 
Ti

z 
H

az
ar

i e
xc

ha
ng

e 

Al
l e

xc
ha

ng
es

 o
f S

ha
kt

i N
ag

ar
 R

oh
in

i, 
Al

ip
ur

, 
Ba

dl
i. 

N
ar

el
a,

 
Sh

ak
ti N

ag
ar

 e
xc

ha
ng

e 
La

w
re

nc
e R

oa
d 

C
ha

na
ky

ap
ur

i 
11

 A,
 S

af
da

rju
ng

 E
nd

av
e 

H
au

z 
Kh

az
, C

hh
at

ar
pu

r, 
Va

sa
nt

 K
un

j 
H

au
z 

Kh
az

 e
xc

ha
ng

e 

O
kh

la
 G

ro
up

 of
 e

xc
ha

ng
es

 
O

kh
la

 e
xc

ha
ng

e 



Written Answers SEPTEMBER 5,1991 Written Answers 260 
- 



BHADRA 14.1913 (SAKA) Wriften Answers 262 




